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These activities included cold blood-

ed murder and other serious offences.
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STATEMENT RE. RECENT INCI-

DENTS OF VIOLENCE AND ATRO-
CITIES IN JAMMU AND KASHMIE
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THE MINISTER OF HOME
AFFAIRS (CHAUDHURI CHARAN
SINGH): Sir, the Central Government
view with serious concern the resort
to violenre in Kashmir Valley in the
course of election campaign during
the last few days. Some clashes have
already faken place between rival
political groups.

In one incident, Dr. Jagat Mohini,
Janta Party candidate from Habbaka-
dal was jgeriously injured by a large
stone thrown on her car on 7-6-1977
while she was returning from a peace-
ful election meeting. She was provid-
ed with spacial medical aiq and is re-
ported to be improving satisfactorily.
The case is under investgation by the
crime branch. Three suspects have
been arrested.

In anincident at Anantnag aclash
took place on 11-6-1977 between the sup.
porters of National Conference and
Awami Action Committee during a
visit of Maulvi Mohd. Farooq. While
the buses carrying his supporters were
returning to Srinagar, brick-bats were
exchanged between the supporters of
the two parties. A few buses were
damaged and 44 persons injured, of
whom 11 were hospitalised. Some
buses and cars carrying school children
and tourists were however caught up
in the cross brick-batting on the Na-
tional Highway. On the same day
some minor fires broke out in a corner
of Avantipura town as brick-bats were
being exchanged between the local re-
sidents of the town and Awami Action
Committee workers returning from
Anantnag. It ig reported that 8 houses,
4 shops, 5 kothas and 9 cow-sheds
Were damaged. The cause of the fire
is being investigated.

The State Government have taken
steps to ensure that while the legi-
timate election activities are allowed
o be carrieq on in a free and peace-
ful manner, there is no intimidation
and the anti-social elemen:is are not
allowed to vitiate the atmosphere.
Sufficient police posts have been set
Up in the areas effected by violence.
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Otherwise, normal life including the
usua] tempo of tourist traffic continues
uninterrupted.

We are most anxious that free and
fair electiong should take place in
Kashmir in an atmosphere of peace
and harmony. I seek earnestly the co-
operation of all politica] parties in
this task. At the same time, I would
like to emphasize that attempts to inti-
midate or to rouse communal passions
or to resort to violence will be firmly
dealt with according to law. The State
Government will be given all support
and resources to maintain peace and
not allow anyone to disturb the pros-
pects of a free and fair election.

12.20 hrs.
RAILWAY BUDGET, 1977-78—GENE-
RAL DISCUSSION—Conitd,

MR. SPEAKER: In the evening we
have short duration discussion under
Rule 193. Perhaps from 6 O’ clock we
will be discussing that subject about
law and order all that. Now we will
begin the Railway Budget discussion.
We have got a balance of three hours.
The hon. Minister will be replying at
5 O'clock so that we can begin the
other discussion at 6 O’ clock and go
on for half-an-hour or forty-five
minutes depending upon the circum-
stances. Shri Durga Chand may conti-
nue his speech.
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